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OR 0 E R 

R•Ki,Chatterjee, .v. 

This application is moved unlisted by ilr.B.C.Sinha, 

counsel for the, applicant. Hearing the counsel and on perusal of the 

records, we dispose of the application with the direction that the 

representation made by the applicant on 30:496 L%nnexure 'A' to the 

application shall be disposed of by the respondent No.4 within a 

fortnight from the date of communication of this order and in Case 

thepplicant's representation is rejected a speaking order shall be 

Passd# by the said authorities. The applicant shall forthwith commIj 

nicate the copy of the order passed this day along with the applica— 

tion and the ann9xues thereto upon the respondents. We make no order 

as to Costs. 

MEM3R(A) 


